C. A No. 73-74 OF 1999

| TEM No. 8 Court No. 1 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

IA No 5-6 In Civil Appeal No.73-74/1999

AKBAR ALl Appel I ant (s)

VERSUS

VI NOD KHANNA & ANR Respondent (s)

( Wth Appln(s). for early hearing )
( Wth Ofice Report )

Date : 09/12/2002 This Petition was called on for hearing today.

CORAM :

HON BLE THE CHI EF JUSTI CE

HON BLE MR JUSTI CE K. G BALAKRI SHNAN
For Appellant (s) M. J.K Bhatia, Adv.

M. Anbrish Kumar, Adv.

For Respondent (s)
M . Harinder Mhan Singh, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
........ L..............T.......T.......T.......T.......T.......T J
SP2
There is no urgency.
Applications for early hearing stand dism ssed.
. SP1

(Y. P. Dhami j a) (Suneet Bal a Sharma)
Court Master Assi stant Regi strar



